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(e) if so, in what manner? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) In addition to the tourism schemes 
of the Madhya Pradesh Government, the 
CeDlral Government propose to take up 
durina the Fourth Five Vear Plan, the 
intellrated development of Kbajuraho, for 
which a provision of Rs. 5 lakhs has 
tentatively been made. 

(b) and (c). The details of the Icheme 
will be drawn up In consultation with tbe 
State Government. 

Recnlltmeal of Scbeduled Ca.tel and 
Scbednled l~1 CaRdldates 10 All 

India Senlcea 

2063. SHRI S. M. SOLANKI: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that tbe per-
centalle of Scheduled Caste and Scheduled 
Tribe candidates is not observed in recruit-
ment to the different All Ind ia Services in 
the States; 

(b) if so, the pcrcent8ae of tbelr re-
prescntation iD these Services durina Ibe 
year 1968 in Qujarat State, departmenl-
wise: and 

(c) the steps Government propose to 
take in the mailer? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) Reser-
vation of vllcancies for Scheduled Caste 
aDd Scbeduled Tribe candidates in the All 
India Services is made @. 126 % and 5% 
respectively of th' vacaDclc1 to be filled 
throullh tbe Competilive Examinations; 
reservlltlon Is not made Statewlse. The 
vacancies reserved for them In tb. Indian 
Administrative Service bave beeD corn-
petely filled In $ince 1962 and in the Indian 
Police Service since 1963. In the Indian 
Forest Service, for which recruitment 
throullh tbe competitive examinations 
started from the year 1967, the reserved 
vacancies hAve been duty filled by S.C./S,T. 
cendiclate •. 

" (b) The representation of tbe Scbeduled 
(;:astes aDd S e~~I~1l ~  ill ~1 ~ 

on 31st December, 1968 Is liven below :-
Service Total No. of No. of No. of 

officers S.C. S.T, 
I. A. S. 156 II 1 
I. P. S. 71 4 2 
I. F. S. 31 Nil Nil 

(c) As the officers appointed to the. 
lAS and IPS durlnl earlier years and to the 
IFS at the initial conslitution staae retire 
incourse of lime, the resultant reserved 
vacancies to which appointments will be 
made throuah tbe competitive examiDations 
are likely to be filled up complelely. 

Shlfllll. Of National In.tltllte ot Sport. 

2064. SHRI S.D. SOMASUNDARAM : 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state; 

ta) whether it is u fact that tbe 
Board of Governors had decided to sblft 
the National Inltitute of Sports from 
Paliala to Deihl or Gwalior; 

(b) if so. Ihe reasons for the delay in 
shifting; and 

(c) when It is likely to be sbifted? 

THE MINISTER OF STATE IN THE 
MINISTRY OF P.DUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN): (a) to (c). A two member 
committee, .et up by the Government of 
I ndill, hut recommended Ihe sbiftlnll the 
traininll winl of the IDstilute to Gwallor 
and tbe coachinll winll to DeIhl. This 
recommendation was not found acceptable 
to the Board of Governors of Ihe In,titute. 
The miller Is under the consideration of 
I he Government. 

Football Coach for Soathera Slate. 

2065. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of EDUCATION 
AND YOUTH SERVICES be pleased to 
slale : 

(0) whether it is a fact that no foot-
ball coach from the Nation,,1 I nltltulo of 
Sporta is sent to Southern States; and 

(b) If so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
OARSHAN) : (a) and (h). No, Sir ; 
t ~  ~ 8~ e  fOotball ~o  1~1I  Iq 
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the field win&, of which two arc In tho 
60uthern region. 
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Mir Walz'. View. For ~ m  Solution 

2068. SRHIMATI ILA PALCHOU· 
DHURI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government's attention 
has been drawn to the views e~ e e  by 
Moulvi Mohammad Farooq, Ihe new ninth 
Mir Waiz of Kashmir. who was in Delhi 
in January this year, reaardinll the solulion 
of the e~l oo of Kashmir and his inten-
tion to visit Pakistan; and 

(b) if so, the reaction of Govetn· 
ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA) : (a) 
Government have seen Press reports. 

(b) Government's stand on Jammu 
and Kashmir hao been made clear in the 
past both in Parliament and outside and 
there is no chanlle in lha! stand. 

When a formal application is received 
from Maulvi Farooq for a passport to 10 
to Paki5tlo, the mailer will be considered. 
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